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peculiar problems. I request the Government,
through you, Madam, that it must give proper
recognition to these problems. We should be
allowed to discuss it in the House The Chairman
has promised me that he will permit a Half-an- j
Hour Discussion on this issue. I request all the
hon. Members to associate themselves with me on
this issue and 1 demand a Half-an-Hour
Discussion on this issue.
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THE VICErCHAIRMAN (MISS SAROJ
KHAPARDE): Please conclude. There are
two or three other Members who want to
associate themselves with this issue.
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THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Thank you. I

adjourn the House' for one hour for lunch.

The House then adjourned for lunch
at forty-nine minutes past one of the
clock.

The House reassembled after lunch at fifty-
four minutes past two of the clock.

THE VICE-CHAIRMAN (Miss
Khaparde) in the Chair.

THE APPROPRIATION (RAILWAYS)
NO. 4 BILL, 1998

THE MINISTER OF RAILWAYS (SHRI
NITISH KUMAR): Sir, I beg to move:

"That the Bill to authorise payment and
appropriation of certain further sums from
and out of the Consolidated Fund of India
for the smiees of the financial year 1998-99
for the'purposes of Railways, as passed by
LoS *abha, be taken into consideration."

Saroj

The question was proposed.
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THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Mr. Minister, would you like
to speak on the Bill?
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THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Now, before me there is a list
of Members who want to speak. Shri Ramyji
Lal.
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SHRI R.K. KUMAR: Madam, I was just
having a clarification from the hon. Minister.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): I am not arguing what you
were discussing. I would just like to request
that the hon. Member would like to have the
attention of the hon. Minister.

SHRI R.K. KUMAR: Madam, I was just
asking the hon. Minister why we should spend
one hour for a demand of Rs. 30,000. Each
minute costs about Rs. 4,640. If they are
multiplied into 60 minutes, it would amount to
Rs. 2.5 lakhs. So, for an Appropriation of Rs.
30,000, why should we spend one hour? Each
Member can contribute Rs. 100/- and get it
done.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): It is a good suggestion.
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303 The Appropriation.
(Railways)
T BT PBIs AMNR 7 G@HT, HIHR Fa1 |
Resfdat sk axam<il &1 g¢ &1, 3 99 g-I
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IR @ T, W W FHA ) e 957 99
IR R e € 1 7 e argh B afk
TR G9ft &7 W D S oY SR i
@1 gl R gRem W &E A S &R
AT & foru amg faferamT dax amd, a1 89 SdaT
ff gl F | Gh Rgerd & 9 ¢F
AfpfeT Bt aven iR ot a1fde w@d & | X
A1 SN 1 H I8 Fam agl b afeed dma
3R PR SN P 4-9 fheliiex Yo1-v 7,
3R ATeT-Sx-Tel St AR Ao et
TSl §, 3T 99 W GHfIER w R «1fdew

Iole B AT B, ST RIS |
IS W a1 AT, I forg FAT St 3fR

SUTHTEE ST 3MYHT TITg |

SHRI S.B. CHAVAN (Maharashtra)i
Madam Vice-Chairperson, I would like to
discuss certain local issues. Before I do that, I
want to say something about the railway
accidents. In fact, it -has become a serious -
matter to all of us. Jhe railway accidents have
almost become A normal feature. Every -day
there is a news about a railway accident in the
press. In this connection, I would like to make
a suggestion to the hon. Railway Minister.
Hfe Ministry should not keep all the reports
of. enquiry on railway accidents with them.
All these reports should not only be
published, but they should be placed on the
Table of the House so that we can discuss
what exactly is happening, what the
deficiency is and who is responsible for this
kind of a thing. The matters have become so
serious, the House has to take a cognizance of
these things. Unless we do this, I do not think
that we are going to find a solution to this
problem. In the departmental enquiries, a
number of things do take place who tfy to
cover' up things which they should not do~
Unfortunately, even now it is being done.
That is the position. That is why I have) been
forced to make this demand of putting all the
enquiry reports on the Table of the
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House so that we get an opportunity of
discussing all these reports.

Now, I will deal .with three or four local
issues which I have been representing to
the Railway Minister and to the Minister
of State of Railways also. But somehow
things are not happening. I do not know
why. Every time some explanation or the
other is being given.

First I would like to re”r to Adilabad-
Mutkhed line which was given to the
BOLT. For the last two years the same
information is being given to me that
either by March or by October things are
going to be completed. Now, a new
assurance might be that it would be done
by December, 1999. I am not quite sure
whether the hon. Minister is aware of the
fact that this is the line which is going to
be a profit earning line. All the coal which
is being transported by a veTy long rdkite
can be transported by a very short route.
They can earn huge profits. Ttoey can not
only transport coal, but cement,
manufactured items and other things to
other places and Vidarbha. Even coal can
be transported to Nasik. Somehow there
seems to be some kind of a resistance due
to which these lines are incomplete. Every
time some excuse or the other is
forthcoming. \ do not know which is the
party handling this line. There seems to be
some kind of an interest by a person. They
are not getting the finance from the
financial agency. He is the cmly person in
delaying this line. I believe that last year a
decision was taken that this line need be
completed by the BOLT and the
Department could take over it. Now the
whole thing has relapsed. Again it is being
said that it is going to be completed by the
BOLT. If this fine is completed, people
can go \o Nagpur, the Railway Department
can transport coal fcora the coalmines to
the Marathwada area and to two or three
thermal power stations easily. Somehow it
is not happening.

The second thing which I would like a
clear answer from the Railway Minister is
about the Nanded Division. I have been
asking him for the Nanded Division to be



305 The Appropriation

(Railways)
made operational for the last ten years. In
fact, this Division has been lagging behind.
They are neglecting it. Nobody seems to take
care of it. They arc neglecting this-entire
area. I would like to have a clear-cut answer:
Arc they not interested in having this
Division there? Merely some officers do not
want to come from Secunderabad to Nanded
you cannot neglect this Division. For ten
years you have been giving them all these
concessions. I don't understand what exactly
is your difficulty. Besides this, the Railway
Users Committee meant for this Division is
also located at Secundcrabad. What is the
idea? I am not able to appreciate it. Why
should the whx)le thing be concentrated in
Secunderabad when the Division is at
Nanded?

The third thing will be, a Railway

Users' Committee has to be appointed for this
division. This divison has to be attached to
the Central Railway. Somehow, I have been
getting the impression that the South-Central
Railway does not seem to be interested in
operationalislng this division.

The next thing is about a railway which we
have been asking for Connecting Pune. Some
excuse or other is always there. No new
ralway lines have been opened. In spite of
repeated demands that we would like to have
a connection directly from Narided to Pune
that has been neglected. I" would like to
request the hon. Minister to kindly look into it
and see that these minimum necessities are
made available to this area. Sometimes, we
get a feeling that the area was neglected -
during the Nizam's time; and, after doming
into Maharashtra -also, nobody seems to be
paying any attention to this area. That kind of
feeling should not continue. That is why I am
requesting the hon.Minister of Railways to
kindly look into the matter.

Thank you.
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THE VICE-CHAIRMAN (MISS SAROJ
KHAPARADE): Shri Ram Gopal Yadav.
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Ith Sl o ST J81 8RM , g H 9% 3¢ IR A,
3fR 31T UTd] 5 AT | ANT S8R 31 & 3R
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T2 S A e 7€ 98 Gl | SATM I EA &
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SIQ | SEHT |d A1 B T o1 (W e
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| | =N $I ot AR IHH q1g Ul B
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ST e H § U 91 3iR HEA1 A1 | AR
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ggd Hedyul 8, STel URrr d 9ad et
GURAT $I Wl Bl € | A BIS vord 1S
Iel & e T | IR ToRIAl d% D! 9
TS A TS f&am Sig A gery, T 3R IR 31
qH & I8 AN DI 39T AT B Fhal B | HY
3R | A 3R T | & X ¢ ® 98 YSHdIc
TH SR 2 | AR TR 9§ 9gd il qwii adt
TH 931 a1 SY | g9 981 & Arl Bl agd
18 el | gERT, BAR SeTaT A TR Ja¥ B
IS oRgTg S b T BIs 27 <rgd W
T 2 | S MAH ¢ 3l 2 T8 WA B A B |
SIYYR-BTAST U ¢ © 98 R SER A Sir!
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ifhT 519 ST § 9 9% 981 81 Wbl © | 9gd
AR AN S 9 ¢ § SR o9, dfpd a8
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PROF. M. SANKARALINGAM (Tamil
Nadu): Madam, I would like Ao bring to the
notice of the hon. Minister of Railways the
slow work that is going on in Tamil Nadu.
The conversion of metre-gauge to broad-
gauge from Madras to Madurai started two
years back. Even now the work is going on.
But it is being done very slowly. As a result,
if the people of South Tamil Nadu have to go
to Madras, they will have to go via Karur
which takes six hours more than the usual
time for reaching Madras via Nagarcoil.
Therefore, the work which is going on should
be completed immediately. This is my request
to the hon. Minister.

On the Nagarcoil-Trivandrum route, the
train had to be stopped on two occasions this
mpnth because of some earth erosion near
Palliadi. This happened due to faulty placing
of rails without any perspective planning. In
my view, they did it in haste. They say that
during the rainy season, the earth on both
sides eroded. They should raise stone walls on
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both the sides to prevent earth erosion or they
should change the rail track. For the last one
or two years, earth erosion has been taking
place frequently. Therefore, I request the
Government to hold a departmental inquiry
into the matter. Madam, sufficient care needs
to be taken in this regard.

Thirdly, Kanyakumari is the southern most
tip of our land where three great oceans meet,
i.e. the Indian Ocean, the Arabian Sea and the
Bay of Bengal. It is a place of pilgrimage.
People from all over India come there. A big
workshop needs to be established either at
Kanyakumari or at Nagarcoil. When the hon.
Minister visited that place, I had given him a
representation. He immediately called the
General Manager of the Southern Railway
and discussed the matter with him. The
General Manager suggested that Nagarcoil
was the fit place because sufficient water was
available there. In my presence, he instructed
him to undertake the work. But nothing has
been done so far. I would like to request the
hon. Minister to take note of all these things. I
hope all the points, which I have raised, will
be attended to.

A STereget SR ([B) « Suwwregs S,
# 59 Yod fafn figgs &1 9uic a1 g,
SIfe AT A SN % |HeT P I @1
qTedl § | ysal gId 1 I8 ¢ & T i1 g1
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327 The Appropriation

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Please sit down. The question
is:

"That the Bill to authorise payment and
appropriation of certain further sums
from and out of the "consolidated Fund
of India for the services of the financial
year 1998-99 for the purposes of
Railways, as passed by Lok Sabha, be
taken into consideration."

The motion was adopted.

THE VICE-CHAIRMAN (MISS SAROIJ
KHAPARDE): We shall now take up clause-
by-clause consideration of the Bill.

Clauses 2 and 3 and the schedule were
added to the Bill.

Clause 1, the Enacting formula and the
Title were added to the Bill.

SHRI NITISH KUMAR: I beg to
move:

"That the Bill be returned."
The question was put and the motion was
adopted.

PERSONAL EXPLANATION
Re. Prasar Bharati Bill

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Mr. Minister, do you want to
say something?
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THE APPROPRIATION (NO. 4) BILL,
1998

THE MINISTER OF FINANCE (SHRI
YASHWANT SINHA): Madam, I beg to
move:

"That the Bill to authorise payment and
appropriation of certain further sums
from and out of the Consolidated Fund
of India for the services of the financial
year 1998-99, as passed by Lok Sabha,
be taken into consideration."

Madam, this Bill arises out of the
Supplementary Appropriations charged on the
Consolidated Fund of India and Demands
voted by Lok Sabha. It is proposed to
augment the sanctioned provisions by Rs.
14,449.96 crores. However, to the extent of
Rs. 13,169.96 crores, the augmented
provision is matched by savings of the
concerned departments or by enhanced
receipts recoveries. In addition, demand
provison of Rs. 27 lakhs is being sought—Rs.
V-



